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PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resclution Process for Corporate Persons) Regulations, 2016)

GOKUL CERAMIC PRIVATE LIMITED
RELEVANT PARTICULARS
1.|Name of Corporate Debtor GOKUL CERAMIC PRIVATE LIMITED
.| Data of incomparation af Comporate Debtar | 2471172003
W

| Authority under which Corporate Deblor | Rgistrar of Companias, Gujarat
i5 mcorparated / regisiered (ROC) at Ahmedabad.

4| Corporate Idanbity Mo, | Limiled Liabilty | U2614GJ2003PTCO4 3226
Idanifcation Mo, of Carporate Dabiar

5, | Address of the registerad office and B-A, Matanal Haghway, Vilage | Dhuva, Taluks
principal offica (if any) of Corparat Dabior | Wankaner, Dist. : Rajkol Gujarat 363622

B. | Inscivancy commencament data in 1800172021
respect of Corporate Debior iCirdar Uploadad an 1901/2021)

7. | Eslimated date of cosure of insalvency | 140772021
resoludian procass
B |Nama and Ragstration number ofthe | DARSHAN BHARATBHAI PATEL
insoivency professiona acting as Intenim | Reg. No.: IBBIPADO11P-PO1STY
Resabution Professional SOTE-191 2442

9. | Address & amail of the inlerim resclution | 31, Vrindavan, Inquitab Socisty, Gulbai Tekra,
professional, as negistered with the board | Polytechnic, Ahmedabad - 360 015

Emall : ca.darshanbpalel@gmad_com

10| Addrass and e-mail Lo be wsad loe 505, 5th Floor, Sears Tower, Guibai Takra,
carmaspandenca with ka klenim Panchwali, Ahmedabad -330006
Resolitian Professional Email : ip.cadarshan@gmail.com

11.| Last date for submission of claims 020212021

12| Classes of creditors, if any, under dause [h:- J'.i.-_',t,ﬂ,_pphmhh:_p,ﬂ,g Of Mo
af sub-section (B4 of sacion 21, ascerainad
ty the Irlanm Resolution Prafessional

13.| Mames of insohvency prafessionals denliied | 1.
bo &t as auhonsed representalive of creditors | 2. Mot Applicable As OF Now
in & class|thres namas oraach class) 3

14| (a] Retavant forms and [a) Weblink: hips:/Vibbi gow.infhome/doanioads
bi Details of authorized representatives | (b) Addvess: as per entry no. § above
are available at:

Notice is hereby given that the Nasiora! Company Law Tribunal has crdered e commencament of a
corporate insahency resalufon process of the Gokul Ceramic Private Limited on 150172021 vida ordar
. CRYIB 33 AMCLT AHM2 020 {Order upicaded on 190120211

The credilors of Gokul Ceramic Private Limited, are hersty caled upon fo submit e clams with proof
anorbefore 0002202 fofhe inferimresalution professicnal atthe address mentioned against enry Mo, 10
The friancial creditors shal submid their claims with proal by electronic maans only. All ather credilors
may submit the daims with proefinperson. by post or by elecinonic means.

Submission of false or misleading proafs of claim shall attract penalties. Sl

Wame & Signatura of Intarim Resclution Professional : Darshan Bharatbhal Patal
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